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: Q§§§£mTRAL ADMINISTRATIVE TRIBUNAL
L " CALCUTTA BENCH

e No.CPC 106 of 1996
fro = : ; (D,A,907 of 1996}

Date of Order ; 8.5.1998

Present : Hon'ble Mr.Justice S.N.Mellicks Vice~Chairman,

Hen'ble M .S.Dasguptas Administretive Msmber.

GANGA MONDAL
Vs

 ALK.MITRA & ANGTHER

Fer the petitiener ; M .K.Sarkar» coaunsel,

Fer the 0.P. s Mo.P.Chatterjses counssl.
:fﬁ p
ORDER

SeNoMallicks V.Cs

| It is submitted by PkQKgsarknr, ld.counsel appaaring fer
the petitioner that the aerder pagsed by this Tribunal in the 0.A.
h?s since been complied with and he has ne instructiens te pracsed
with this centempt petitian. ‘

2. We have hsard the ldrceunsei Por beth the pﬂrtioa §nd we
de noet think it necessary te precaoé with this centempt’patitien
any further in viey of the circumatancaé fer the purpwsa'0F>issuing
@ centempt rule.

3. ° Under the circumstancess the application is dismisseds

of

uitbput_pﬂssing any order @s te costs.

(S.Dasgupta)
Administrative Mamber Vice=Chairman
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